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The Deputy Minister in the Minl8-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c). The Railway 
Accidents Committee is, at present, 
engaged in finalising its Interim Re-
port a copy of which will be laid on 
the Table of the House as soon as it 
is sul:Ymitted to the Government 
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Shri S. V. Ramaswamy: There ia 

no date fixed for submission of the 
report. 

Mr. Speaker: When Willi it appoint-
.ed? 

The Minister of RailwayS (SIIli 
Swaran Singh): This was towards 
the end of 1961. 
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Shri S. V. RamaswamY: The mere 

appointment of the Committee can-
not lead to that result 

Shri ~a  Jha Azad: 
Commission submitted any 
report suggesting immediate 
measures against accients? 

Has the 
interim 

remedial 

8hr S. V. Ramaswamy: Perhaps 
we will have to await the interim re-
port. 

Shri .Jaipal Singh: Last session 
Shri Morarka asked a question about 
the remuneration of members of ~ 
Committee and he insinuated that 
they were getting Rs. 100 per day. 
Shri Shahnawaz Khan then said that 
I.hey would have to find out. May 
Ole know the facts as they are? 

Shri S. V. Ramaswamy: That would 
not arise out of this question. It ~ 
a separate question. 

Shri Speaker: Can the hon. Mi.na-
ter say what they are getting? 

Shri S. V. Ramaswamy: Not off-
hand. 

Shri Har! Vishnu Kamath: On a 
point of order. When the matter 
came up last session and you pressed 
for an answer, the Minister shilly-
shallied. Are two months not enough 
to get this information? 

Mr. Speaker: I have pressed eve. 
today. 

8hri Har! Vishnu Kamath: How 
long will the pressure go on? Two 
months are not enough to find out a 
SImple fact. 

Mr. Speaker: Order, order. The 
answer to the question might be lot 
and given to the House. 
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Shri Swarm SiDgh: We will give 
that informatiOn tomorrow. 

Mr. Speaker: Tomorrow it will be 
Dven. 

Shr! Jaipal Singh: May I in fair-
ness to myself say that I am a mem-
ber of this Railway Accidents Inquiry 
Committee? I can certainly assure 
the House that for the hard work I 
have put in-and there is also an-
other Member of Parliament from the 
othe.r House on;. the Committ--.I 
have not received Rs. 100 a day. 

Shri Ranga: Why is it that on 
.such an important question as this no 
date has been fixed for the submis-
~  of the report when usually in the 
case of such Commissions that has 
been the practice? 

Shri S. V Ramaswamy: The work 
is enormous. The reports of the 
Government InspC{!tor of Railways 
have get to be thoroughly examined, 
witnesses have' to be called; ques-
tionnaires have been issued and re-
plies thereto haVe to be examined and 
analysed. All these take time. 

Shri Hari Vishnu Kamath: Put it 
on a war footing. 

Shri Ranga: Are we to wait for 
the report until the war emergency is 
ever? 

Shri S. V. Ramaswamy: All I can 
cay is that we are working hard at it. 
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Shri S. M. Banerjee: During the 
course of the discussion on railway 
accidents in the last session, the han. 
Minister assured us that every step 
'Will be taken to expedite the submls-
&ion of the report. What are the dif-

ftculties due to which not even in-
terim suggestions have been made? 

Shri S. V. Ramaswamy: I have 
stated the difficu1ties. An interim re-
port is expected by December this 
year. 

8hr! Priya Gnpta: May I know if 
• it would be convenient to place the 

actuai proceedings of the enquiry 
held by the department instead of 
sl'nding the synopsis by the Govern-
ment Inspector of Railways and the 
('ommi5sioner for Railway Safety for 
better facilities of judging what are 
t'le ro't co uses Of accidents, that is, to 
find out how and why they occur? 

Shrl S. V. Ramaswamy: That is 
r.ot thE. normal procedure. What has 
bf-en promised is to place the interim 
report on the Table of the House. 

Shri P. C. Borooah: May I know 
whether the report is to be prepared 
on the basis of a study of maj or acci-
dents, and if so, the accidents of what 
period will be taken into considera-
tion? 

Shri S. V. Ramaswamy: The reports 
of the Government Inspector of Rail-
ways for the past five years have been 
taken into consideration far purposes 
of the interim report. 

Shri Tulsidas Jadhav: May I know 
the names of the members of this 
committee? 

Shri S. V Ramaswamy: They are 
alj well known, but I shall repeat 
t!oem. Dr. Hriday Nath Kunzru 
(Chairman), Shri Satya Charan Sbas-
tri, Sl:ri J3ipal Singh, Shri N. R. M. 
Swamy. Shri T. B. Vittal Rao (Mem-
bers and ex-Members of Parliament), 
Shri J. N. Nanda, Retired General 
Manager, ex-Nizam State Railway. 
Shri Dev Dutt, Retired Chief Govern-
ment Inspector of Railways, and Shri 
P. C. Shukla, Deputy Director, Trans-
port, Railway Board, Secretary of the 
Committee. 




